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[®T. . PD/SGR/14061/2022/Ring Road/Ph-11A/3D]
g FHE, ATaE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th December, 2025

S.0. 5635(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.O 4568 (E) Dated:07/10/2025, published in the Gazette of India No. 4440, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of Srinagar Ring Road Phase-IlA in the stretch of land from Km. 0.000 to Km. 12.130 in the district of
Ganderbal in the Union Territory of Jammu & Kashmir

And whereas the substance of the said notification has been published in "Rising Kashmir" and "Srinagar
News" both dated 17.10.2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the Srinagar Ring Road
Phase-11A in the stretch of land from Km. 0.000 to Km. 12.130 in the district of Ganderbal in the Union
Territory of Jammu & Kashmir.

State: JAMMU & KASHMIR ||District: GANDERBAL
SI. No. Survey/Plot Type of Land Nature of Land Areal| Name of Land
Number (in Hectares)|| Owner/Interested
Person
L1 | 2 | 3 | 4 | 5 | 6

[Taluk: Ganderbal

|Vi||age: Nuner

1 1570/701 Private Abi Awal 0.007587||Bashir Ahmad Son
of Abdul Rahman
Sofi
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2 1887/151 Private

Abi
Awal/Gairmumkin

0.281984

Gh Rasool S/O
Gaffar dar RO Deh

3 2053/174 Private

Gairmumkin/MAidani

0.026415

Shahida Parveen
Wife of Lateef
Ahmad Shah
Masooda Wife of
Gh Rasool Wani

4 2082/217 Private

Abi Awal

0.020232

Asiya Jan Wife of
Nasir Ahmad Bhat
RO Gulab Bagh

5 2083/217 Private

Abi Awal

0.174501

Asiya Jan Wife of
Nasir Ahmad Bhat
RO Gulab Bagh
Khushboo khanday
Daughter of Gh
Muhammad
Khanday RO Dadi
Nowbug Jabeena
Akhtar Wife of
Gulzar Ahmad
Ahanger RO
Pandach Fayaz
Ahmad Son of
Muhammad Sultan
Ahanger Pandach
Afroza Wife of
Parwaiz Ahmad
Ahmad Wani RO
Illahibagh Shahida
Akhtar Wife of
Nisar AHmad Dar
RO Deh

6 2117/331 Private

Abi Awal

0.00027

Mushtaq Ahmad
Son of Ghulam
Rasool Lone
Naseema Wife of
Mushtaq Ahmad
Lone

7 323 Private

Abi Doom

0.007587

Tasleema Bano
Wife of Mehraj ud
Din Najar RO Deh

IVillage: Seh Pora

8 459/65 Private

Abi Awal

0.007252

Shadab Manzoor
Wife of Farooq
Ahmad Jan Seema
Mirza Wife of Laik
Ahmad Jan RO
Bachpora

Private

Abi Awal/ Abi

/ Gair mumkin Koul

Soyam/ Banjar Qadim

0.035155

Ghulam
Mohammad Gojree
S/o Ali gojree R/o
Deh

10 56 Private

Abi Awal

0.00069

Shazadah Imtiyaz
Wife of Imtiyaz
Ahmad Baba

Village: Wail (CT)

[11  |[1678/409 min |[Private

||Abi Awal/Abi

0.033714{|[Muhammad Yousf |




[T 1l—=ve 3(ii)]

HILT T TSI - AHTYTL

17

Wari/Zairi Saya/Gair and bashir Ahmad
Mumkin Sons of Ab Satar
Rather in equal
shares
12 1678/409 min Private Abi Awal/Abi 0.034634||Farooq Ahmad Son
Wari/Zairi Saya/Gair of Abdul Satar
Mumkin Rather RO Deh
13 1678/409 min Private Abi Awal/Abi 0.003505||Tarig Ahmad Son
Wari/Zairi Saya/Gair of Gh Qadir Rather
Mumkin RO Deh
14 1678/409 min Private Abi Awal/Abi 0.050227||Ab Majeed Son of
Wari/Zairi Saya/Gair Ab Salam Rather
Mumkin RO Deh
15 1678/409 min Private Abi Awal/Abi 0.000558||Zulfgar Son of Gh
Wari/Zairi Saya/Gair Qadir Rather RO
Mumkin Deh
16 1678/409 min Private Abi Awal/Abi 0.001116{|Naseer Ahmad Son
Wari/Zairi Saya/Gair of GH Qadir Rather
Mumkin RO Deh
17 1678/409 min Private Abi Awal/Abi 0.00464||Muhammad Y ousf
Wari/Zairi Saya/Gair Son of Ab Satar
Mumkin Rather RO Deh
18 1678/409 min Private Abi Awal/Abi 0.00225|(Bashir Ahmad Son
Wari/Zairi Saya/Gair of Ab Satar Rather
Mumkin RO Deh
19 194 Private Banjri Qadeem 0.003794|(Bashir Ahmad
Faroog Ahmad
Altaf Ahmad
Muzaffar Ahmad
Sons of Ali Rahti
Wife of Ali RO deh
20 2121/414 min Private Maidani 0.016225||Mohammad Shafi
Son of Ghulam
Hassan Lone
21 2121/414 min Private Maidani 0.005058(|Abdul Majid Son of
Ghulam Hassan
Lone
22 2121/414 min Private Maidani 0.00927(|Mushtag Ahmad
Son of Ghulam
Hassan Lone
23 2121/414 min Private Maidani 0.003886((Nazir Ahmad Son
of Ghulam Hassan
Lone
IVillage: Bechama
24 1068/480 Private Banjar Qadim/ 0.001701{|Mehrajuddin Son of
Safaidzar Ghulam Mohiuddin
Rather Ishtiyaq
Ahmad Son of
Ghulam Mohiuddin
Rather Tariq
Mohiuddin Son of
Ghulam Mohiuddin
Rather
25 1096/480 min Private Banjar Qadim 0.000567||Nazir Ahmad Son
/Safeedzar of Ghulam Rasool
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26

1096/480 min

Private

Banjar Qadim
/Safeedzar

0.000567

Ghulam
Mohammad Son of
Rahim

27

1096/480 min

Private

Banjar Qadim
/Safeedzar

0.000567

Riyaz Ahmad Son
of Habibullah
Rather Feroz
Ahmad Son of
Habibullah Ishtiyaq
Ahmad Son of
Habibullah Rather

28

1135/870/94

Private

Abi Awal Nambal

0.040398

Reyaz Ahmad son
of Mohammad
Sultan Mir Sajad
Ahmad Son of
Reyaz Ahmad Mir

29

||1137/868/94

||Private (Government) |

|Abi Awal Nambal

0.015759

|INGHEP

30

||1138/870/94

||Private (Government) |

|Abi Awal Nambal

0.034401

INGHEP

31

1141/21

Private

Abi Awal Nambal

0.010116

Faroog Ahmad Son
of Kareem

32

||1165/21

[Private (Government) |

|Abi Awal Nambal

0.052672

|INGHEP

33

1167/189

Private

Safeedzaar

0.001827

Ali Muhammad Son
of Gani

34

1171/9

Private

Abi Awal Nambal

0.015601

Ghulam Qadir son
of Mohammad
Sidiq Fata Daughter
of Mohammad
Sidiq

35

1180/9

Private

Abi Awal / Nambal

0.00979

Sheikh Tahir
Majeed Son of
Abdul Majeed
Sheikh and
Tasleema wife of
sheikh tahir Majeed

36

1181/9

Private

Abi Awal Nambal

0.016317

Afida Jan, Aisha
Jan Daughters of
Reyaz Ahmad Mir

37

1194/875/8

Private

Abi Awal Nambal

0.000255

Rashooq Jabeen,
Feroz Ahmad,
Parvez Ahmad Sons
of Gulla Mst. Jana
widow of Gulla

38

1206/189

Private

Safeedzaar

0.001827

Aijaz Ahmad Son
of Assadullah Mir

39

1214/189

Private

Safeedzaar

0.001827

Ab Majeed Son of
Gh Muhammad and
Benazir Wife of
Javid Ahmad Bhat
Residents of
Safapora

40

||l1215/9, 1216/9

|[Private (Government) |

|Abi Awal Nambal

0.142033

INGHEP

41

||1217/935/9, 1659/9||Private (Government) ||Abi Awal Nambal

0.022491

|INGHEP

42

1345/658

Private

Abi Soom/ Gair
Mumkin Banna

0.003654

Mohd Yaseen Mir,
Javid Hasan son in
law of Ghulam
Qadir Mir
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43

1359/658

Private

Abi Soyim

0.005727

Abdul Ahad and
Mohmmad Yousuf,
Aashiqg hussain sons
shafiga daughter of
Mst Rehti

44

1392/24

Private

Abi Awal Nambal

0.014969

Ghulam
Mohammad Son of
Aziz Parra

45

1400/25

Private

Abi Awal Nambal

0.008182

Mohammad Sidiq
Son of Habibullah
Parra

46

1412/25, 1413/25

Private

Abi Awal Nambal

0.023597

Shahida Rashid
Daughter of Mir
Rashid Ahmad Asra
Jan Wife of Tanveer
Ahmad Miskeen

47

1445/22

Private

Abi Awal Nambal

0.023625

Ghulam Nabi,
Bashir Ahmad &
Naza daughter of
Mst Khatji legal
heirs of Khatji

l48

||1480/12

||Private (Government) ||Abi Awal/ Nambal

0.018

INGHEP

49

|[1481/22

||Private (Government) |[Abi Awal Nambal

0.060696|

[NGHEP

50

1486/23

Private

Abi Awal Nambal

0.030152

Mohammad Y ousuf
Son of Noor
Mohammad

51

1487/23

Private

Abi Awal Nambal

0.025661

Mst. Maymoona,
Mst. Nageena
Daughter of
Ghulam
Mohammad Mst.
Fata widow of
Ghulam
Mohammad

|52

||1489/23

|Private (Government)

|Abi Awal Nambal

0.000843)

INGHEP

53

1490/23

Private

Abi Awal Nambal

0.013714

Sajid Bashir Son of
Bashir Ahmad Shah

54

1627/96 min

Private (Government)

Abi Awal Nambal
Gair Mumkin

0.063225

Ajaz Ahmad Son of
Abdul Ahad Rather

55

1627/96 min

Private (Government)

Abi Awal Nambal
Gair Mumkin

0.005625

Mohammad Shafi,
Fayaz Ahmad
(sons) Mst. Fata
(Daughter) Mst.
Mukhti widow of
Mohammad

56

1661/369

Private

Abi Awal

0.003468

Ali Mohammad Son
Gaffar

57

1674/493

Private

Abi Awal

0.015909

Showkat Ahmad
Son of Nuruddin
Sofi Abdul Majid
Son of Nuruddin
Sofi Ghulam
Hassan Son of
Abdul Rahman
Parra Abdul Majid
Son of Abdul
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Rahman Parra
Farooq Ahmad Son
of Abdul Rahman
Parra
58 1690/869/94 Private Abi Awal Nambal 0.021496||Abdul Hamid Son
of Mohammad
Rather
159 ||1809/27, 1810/27 |[Private (Government) ||Abi Awal Nambal || 0.091127|[NGHEP |
60 1848/792/543 min ||Private Gairmumkin Bathu 0.030906||Maghooza
Gairmumkin Masjid
61 1848/792/543 min |[Private Gair Mumkin Bathoo 0.0225(|Markazi Jamia
Masjid Shareef
62 1862/907/98 Private Abi Wari 0.001683||Gh Nabi Son of
/Gairmumkin Masjid/ Ahad Rather RO
Baidzar Deh
|63 ||26 min ||Private (Government) ||Abi Awal Nambal || 0.005615||NGHEP |
64 367 Private Abi Awal/ Nambal 0.003579||Mir Ubaid Ali Son
of Ali Mohammad
Mir
65 492 min Private Gairmumkin Makan 0.004956(|Zoona Wife of
Abdul Rashid Sofi
66 492 min Private Gairmumkin Makan 0.009419|[Jan Mohammad Son
of Abdul Jabbar
Ganie Kurshid
Ahmad Son of
Abdul Jabbar Ganie
67 494 Government Banjar Qadim / Abi 0.004221|(Shamlat
Soim / Gair Mumkin Gairmumkin Sadak
Dukaan / Gair Magbooza Ahle
Mumkin Qabristan / Islam
Masjid Sharief / Bagh
e Abi
l6s  |[495 ||Government ||Gairmumkin Makan || 0.006546|[Magbooza Sarkar
69 751/480 Government Banjar Qadim 0.063783||[Magbooza Civil
Court
70 761/543 Common Gairmumkin 0.005616(|Satar son of aziz
rather Tenant at will
71 763/543 min Common Gairmumkin Shops 0.001125||Subhan Son of
Mohammad
72 763/543 min Common Gairmumkin Shops 0.001125|(Nazir Ahmad Son
of Ghulam Rasool
Rather Mohammad
Ashraf Son of
Ghulam Rasool
Rather Ghulam
Mohiuddin Son of
Ghulam Rasool
Rather
73 763/543 min Common Gairmumkin Shops 0.001134|(Abdul Ahad Son of
Ghulam Qadir
Rather
74 764/543 Common Abi Soom 0.001125||[Mohammad Ishfaq
Lankar Son of
Najamuddin Lankar
[75  ||904/95 ||Government ||Abi Awal Nambal || 0.015713)|State Land |
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76

935/8

Private

Abi Awal/ Nambal

0.00364

Ajaz Ahmad,
Rayees Ahmad
(sons of Mushtaq
Ahmad) Shareefa
(Daughter) Mst.
Rafiga (Widow of
Mushtagq Ahmad)

Village:

Ganderbal

77

1014/539/1

Government

Abi Soom / Banjar
Qadim

0.073899

State Land

78

1042/115

Private

Abi Doom

0.05058

Mushtaq Ahmad
Son of Habib Khan
Ghulam
Mohammad Son of
Qutubdeen Khan

79

1640/252 min

Private

Abi Awal

0.011157

Muhammad Amin
Son of Habib Ullah
Wani

80

1707/530

Government

Abi Awal

0.030348

Magbooza
Mahkama PDC

81

1853/508/46 min

Private

Abi Awal

0.009484

Jala Begum Wife of
Gh Ahmad Bhat RO
Nunner

82

1858/48

Private

Abi Awal

0.015174

Gh Nabi and
Muhammad
Hussain Sons of
Sona Bhat

83

1919/74

Private

Abi Awal

0.003273

Mahmooda Bano
Wife of Showkat
Ahmad Sofi

84

1934/1537/79

Private

Abi Awal

0.036671

Ahmad Son of Ama
Khan (Procepective
Owner)

85

2006/112

Private

Abi Awal

0.002882

Zahida Wife of
Mukhtar Ahmad
Mir RO Zakoora
Sgr

86

2008/112

Private

Abi Awal

0.053109

Manzoor Ahmad
Son of Gh
Muhammad Ganaie

87

2009/112 min

Private

Abi Awal

0.015174

Parveena Akhtar
Wife of Abdul
Majeed Bhat
Shaheena Akhtar
Wife of Farooq
Ahmad Bhat RO
Buserbug Alesteng

88

2009/112 min

Private

Abi Awal

0.085986

Arshid Rasool Son
of Ghulam Rasool
Shah Nighat
showkat daughter of
mir showkat Hayati

89

2010/112 min

Private

Abi Awal

0.036671

Zubair amin son of
mohammad amin
Rangrez
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90

2010/112 min

Private

Abi Awal

0.020232

Zahida Wife of
Mukhtar Ahmad
Mir RO Zakoora
Sor

91

2011/112 min

Private

Abi Awal

0.012292

Zahida Wife of
Mukhtar Ahmad
Mir RO Zakoora
Sgr

92

2011/112 min

Private

Abi Awal

0.015174

Arshid Rasool Son
of Ghulam Rasool
Tramboo RO
Srinagar

93

2012/112 min

Private

Abi Awal

0.006694

Imtiyaz Ahmad Son
of Ab Ahad Khan

94

2184/243

Private

Abi Awal

0.005774

Igra Ashiqg and
Insha Ashiq
daughters of Ashiq
Hassan Khan

95

237

Private

Abi Awal

0.007587

Ghulam Qadir
Ghulam Nabi Nazir
Ahmad
Mehrajuddin
Showkat Ahmad
Sons Hajira
Mahtaba Hameeda
Afroza and Haseena
Daughters of
Ahmad Shah Ab
Khalig Son
Haleema Dilshada
Mehmooda
Parveena Daughters
of Samad Shah

[2425/531 min

|Government

|Abi Awal

0.022761]

[Magbooza PDC

2425/531 min

Private

Abi Awal

0.032877

Gulshan Daughter
of Ahad Mir
Ghulam Qadir Son
of Khalig Mir
Ghulam Ahmad Son
of Mohammad Mir
Abdul Rahman Son
of Mohammad Mir
Mohammad
Ramzan Son of
Mohammad Mir
Abdul Rashid Son
of Mohammad Mir
Ghulam Nabi Son
of Mohammad Mir
Abdul Hameed Son
of Mohammad Mir
Tosha Daughter of
Mohammad Mir
Posha Wife of Late
Mohammad Mir

98

2427/1/531

Private

Abi Awal

0.01138

J and K Bank
Limited
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99

2442/543

Common

Gair Mumkin Koul

0.008424

Gair Mumkin
sadak, Gair
Mumkin
Powercanal through
Mahkama PDD

100

2444/543

Private

Gair Mumkin Koul

0.007726

Saleema Akhtar
wife of Bashir
Ahmad Sofi
Resident of
Makdoom sahab
Srinagar

101

2445/1344/544

Private

Gair Mumkin Shops

0.002808

Ama son of sultan,
Ghulam
Mohammad,
Mohammad
Ramzan sons of
Subhan

102

2446/1344/544

Private

Gair Mumkin Shops

0.003794

Hakeem Mushtaq
Ahmad son of
Hakeem Ghulam
Ahmad Resident of
Saloora

103

2447/1345/544

Private

Maidani

0.019656

Abdul Majeed son
of Noor u din Sofi
Resident of
Beehama

104

2448/1345/544

Private

Maidani

0.026694

Mohammad Y ousuf
son of Mohammad
Sultan Sofi Resident
of Srinagar

105

2449/560

Private

Banjar Qadim

0.044797

Ghulam Nabi Son
of Ghulam Ahmad
Parray Mushtaq
Ahmad Son of
Hussain Khan
Mohammad Yusuf
Son of Ali
Mohammad Dar
Firdous Ahmad Son
of Ali Mohammad
Dar

106

2452/1718/549

Private

Abi Awal

0.023523

Ghulam
Mohammad son of
Sidiq Mir Resident
of Deh

107

||2453/1718/549

||Private (Government) |

|Abi Awal

0.022761

|[Magbooza NGHEP

108

2454/1719/549 min

Private

Abi Awal

0.07362

Ghulam
Mohammad son of
Aash Mir (son of
Ali Mohammad
War )

109

2454/1719/549 min

Private

Abi Awal

0.010748

Ghulam Mohmmad
son of Aash Mir
(son of Ali
Mohammad War )

110

|[2455/1719/549

||Private (Government) |

|Abi Awal

0.032877

||Maqbooza NGHEP |

[111

|[2457/1720/549

||Private (Government) |

|Abi Awal

0.039199

|[Magbooza NGHEP |
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112

2458/550

Private

Abi Awal /Gair
Mumkin Bhan

0.029214

Abdul Majeed son
of Munawar Rather

113

||2459/550

[Private (Government)

|Abi Awal

0.065754

|INGHEP Ganderbal

114

2461/560 min

Private

Banjar Qadim

0.005058

Ghulam Qadir Son
of Mohammad
Sultan Mir

115

||2461/560 min

|Common

[Banjar Qadim

0.037935

|[Magbooza PDC

116

2461/560 min

Private

Banjar Qadim

0.003794

Hakeem Afaq
Manzoor Son of
Hakeem Manzoor
Ahmad

117

2463/560

Private

Abi Awal

0.005058

Ghulam Ahmad Son
of Mohammad
Sultan Mir

118

2465/560

Private

Abi Awal

0.010116

Abdul Qayum Son
of Abdul Aziz
Rather Faisal
Ahmad Son of
Abdul Aziz Abdul
Momin Son of
Abdul Aziz

119

2466/560

Private

Abi Awal

0.010116

Raja Wife of Abdul
Aziz Dar Qadir Son
of Munawar Rather

120

2468/560

Private

Abi Awal

0.010116

Shahnaza Nasreen
Wife of Ghulam
Hassan War

121

2470/560

Private

Abi Awal

0.002529

Sanaullah Son of
Subhan Mir

122

537

Private

Abi Awal, Banjar
Qadeem, Gair
Mumkin, Nagla

0.01391

Basharat Hussain,
Bilal Ahmad sons
of Ghulam Nabi
Ganie, Bashir
Ahmad son of
Ghulam
Mohammad Ganie,
Abdul Majeed son
of Ghulam
Mohammad Ganie ,
Mohammad Subhan
son of Abdul
Rehman Ganie (son
of Mst Khatoni)

123

546 min

Private

Abi Awal/ Gair
Mumkin Bhan

0.028098

Ghulam Mustafa
son of sonaullah
war Resident of

Deh

124

546 min

Private

Abi Awal/ Gair
Mumkin Bhan

0.006174

Abdul Aziz son of
Ramzan war
Resident of Deh

125

547

Private

Abi Awal

0.015174

Raja daughter of
Jamal, Ghulam
Mohammad,
Ghulam Rasool,
Mohammad Amin
sons of Ali,Sohail
Ahmad, Hilal
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Ahmad,
Mohammad Rafiq,
owais, Bisma,

Misba daughters of
Haleema widow of
Bashir Ahmad Dar,
Manzoor Ahmad,
Bashir Ahmad,
Nazir Ahmad,Rafiq
Ahmad , Zaina,
Sara, Shaheena,
Gulshana daughters
of Habib, Nabir son
Lassi, Ghulam
Mohammad son of
Munawar, Mehraj u
din, Gulzar Ahmad,
Mugli widow of
Abdul Ahad,
Razzak son of Fatah
Mir

126 548 min

Private

Banjar Qadeem

0.048051

Mohammad
Ramzan son of
Subhan Mir ,
Ghulam
Mohammad son of
Subhan Mir, Ama
son of Sultan Mir ,
Ghulam
Mohammad son of
Gani Mir

127 559

Government

Banjar Qadim/
Gairmumkin

0.045522

Gairmumkin Police
Station

128 578

Government

Abi Soom/
Gairmumkin

0.035406

Magbooza
Mahkama Post
Office

129 579

Private

Abi Soom

0.002529

Insham Gani
Daughter of Abdul
Gani Sowdagar

130 583

Government

Banjar Qadim/ Gair
Mumkin Choki

0.032877

Magbooza Forest
Check Post

131 628

Government

Gair Mumkin Sadak

0.156798

Magbooza
Mahkama Public

Works

Total||

3.151657||
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